BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH

AHMEDABAD

C.P. (1.B) No. 76/9/NCLT/AHM/2017
' Gujarat High Court

Coram: - "~ Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
' ' MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 10.08.2017

Name of the Company: MS E’nterprise _
V/s
Shreemdhl Woodtech Pvt Lta.
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Code
S.NO. NAME _(cA___PITAj, LETI_ERS) DESIGN&.-TION_____- ' REPRESENTATION SIGN&]‘UR__E
2.
ORDER

None present for Operational creditor/ Applicant. None present for Respondent.
Applicant ﬁled proof of dispatch of copy of applicatiOn.

~ Applicant is directed to serve n0t1ce of date of heanng along with copy of order and
file proof of service. '

List the matter on 17.08.2017 for obj ectlons of Respondent and for hearmg before

admission.

IKK1 RAVEENDRA BABU
MEMBER JUDICIAL

/; M{UV

Dated this the 10th day of August, 2017.



